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RESOLUTION RE APPOINTMENT
OF A PARLIAMENTRY COMMITTEE
TO ENQUIRE INTO AGRICULTU-
RAL COOPERATIVES AND SUG-
GEST MEASURES FOR STRENG-
THENING THEM-—continued.

T VICE-CHAIRMAN (SeHrRI M, P.
BrARGAVA): The Resolution moved
by Shri Sri Rama Reddy is before the
House. Shri Raghunatha Reddy.

SHRI K. V. RAGHUNATHA
REDDY (Andhra Pradesh): Mr. Vice-
Chairman, the Resolution that has
been moved by my hon. friend Shri
Sri Rama Reddy is of a very timely
character. It deserves sufficient at-
tention not only by this House but
also by the Government and also
members of the public. Mr. Vice-
Chairman, the cooperative movement
relating to credit is intimately con-
nected with production in the agri-
cultural sector. Those who have
read the various reports on cocpera-
tive movement in relation to credit
surveys, must have come across and
known that poor agricultmiists are
not in a position to get proper credit
tor the purpose of utilising it either
for manure or for tiding over the
period that is called the period of dis-
tress sales, after their harvesting is
done. For the purpose of creating
stability in the agricultural sector in
the context of production, it is high
time that Shri Sri Rama Reddy’s
Resolution is given sufficient consi-
deration and considered thought by
those who are at the helm of affairs
so that the ideas expressed here in
this Resolution may find fulfilment in
actual implementation.

Mr. Vice-Chairman, the idea of the

entire cooperative movement might
sound, to some extent, a reformist
one. That is so, because the coopera-
tive movement is one of the many
steps or one of the many means by
which democratic socialism in this
country may be based on the triumphs
of democracy and not on the tyranny
of dictatorship. That is the essence of
democratic socialism or in other wordg
Socialism is to be achieved in
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this country on the triumphs of
democracy and not on the tryan-
ny of dictatorship. To achieve
thig end, as the late Prime Minister
stated quite a number of times, the
cooperative movement is one of the
steps that has to be taken in this con-
text for the purpose of achieving
socialism, for the purpose of working
out a social change. So when dealing
with the agricultural sector, it 1is
absolutely necessary to concentrate
one’s attention on the question of
production, because production is the
essence of any developing economy,
an economy developing towards
betterment, towards socialism. So the
various defects pointed out by my
hon. friend in relation to land mort-
gage banks, in relation to credit faci-
lities available to the agriculturists,
in relation to the marketing of their
produce and in relation to various
other credit cooperative societies, will
have to be taken into due considera-
tion by all those who have the interest
of the country at heart.
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Mr. Vice-Chairman, when we read..
the autobiography of Pandit
Jawaharlal Nehru, we are struck by
the variouns steps that he contem-
plated and by his concept of socialism
or classless society, When referring to
this subject, he writes in his autbio-
graphy:

“Our final aim can only be a
classless society, with equal econo-
mic justice and opportunities for all
a society organised on a planned
basis for the raising of mankind to
higher material and cultural levels,
to cultivate the spiritual values of
co-operation, unselfishness and the
spirit of service and the desire to
do the right, goodwill and love,
ultimately a world order. Every-
thing that comes in the way will
have to be removed gently if
possible, forcibly if necessary.”

He concedes that in certain very in-
ordinate circumstances force may
perhaps have to be used. But he is
one of those persong who had a
passionate belief in socialism by demo-
cratic means and by peaceful persua-
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sion. So Mr. Vice-Chairman, in order
to create that psychology of willing-
ness, in order to create that objective
idealism the cooperative movement
will have to be encouraged Dbecause
through the pursuit of the cooperative
movement, people are brought to-
gether and if it is properly organised
then the ideals of self-sacrifice, of
unity of thought and of action, could
be inculcated in human beings so
that the appeal on which the edifice
of so-ialism will be built will be the
appeal to the goodness that is in man
and not to the conflicts that are there
in human nature. The entire edifice
of socialism will have to be built up
on the development of the persona-
lity of man and so the appeal will
have to be an appeal to the good in
human nature and not to the conflicts,
not to the misery, not to the psycho-
logical conundrums that confront
human thinking. So in this context
the cooperative movement in relation
to production will have to receive
sufficient attention.

In the introductory chapter in the
Third Five Year Plan we have the
objectives set out and the steps neces-
sary to achieve this classless society
through socialism and one of the sug-
gestions is the use of the cooperative
method and if necessary even collecti~
visation. The first step in order to
reach the goal of socialism is that of
collective farmming and the very first
step to be undertaken in this context
is the development of the cooperative
movement, because if we cannot bring
people even on a small scale to co-
operate with each other for achieving
certain objectives, it would be very
difficult to bring human beings to a
state of collectivisation. So the co-
operative movement is one of the ear-
liest steps that will have to be taken
for the purpose of developing this
country and putting it on the road to
economic growth and peaceful persua-
sion so that the good in man may
triumph over the evils of society. Tn
this context, this Resolution of my hon.
friend is very mu-h to be welcomed
and I strongly support it. I do not
want to take up the time of the House
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now, because last year when I moved
my Resolution on cooperative move-
ment I had expressed myself suffi-
ciently on this subject and I thank
you very much for giving the oppor-
funity. ’

Y TARY I AAW (HZZ )
ROt Iyaamfa o, & 9w Tew ¥
o E Wel dewfia qamds
w1l a7 & A1 & g€ & 1 W S
& fF woraeg ¥ 3w T Fward fae
g | fad wiweaw Her A &
A8, afe® Aedr-909d FITd T, arEen
HETEEN, FgRd aeTEdty, faferT
SRS a5l T § 9\ o A« fr
#raifed T faew weRTer ¥ frady
§ Saft wrae ol mw ¥ € § A
A T qATE ¥ T G OE, A
g | ara are fafar dier Famafea
qfew o7 o W § AT w9 Fmmafes
afem ax  foufer faeg faeay #1 8
F 9 TET A AT § I wew F oF
feafa faew 38 3faw o= frgerr #
2 ARt & 9y AT 97 yaEe &
gl UF dmrfer feafr fiew dare
PR MIgTFTaqemag 2 fr
Tg T F g7 A2 Fymafes qavie
B GAT &, TFRAS FHT §, qE AT
g1 &, & ug waar § i faw axe
U F qur ¥, o A swagre ¥,
WS & AT H TEALTE I aw
q Foifer AOTES § W Teast
g aFar g W frauifyon &,
Féardt §—ag & wrar § 1 owal wwi
qatd goT w7 fF aga & swg ag
TRz ST § | et aF ae
FPAfET @wEdT & gare @
¥ ar Fgm 5 gz amE
FrERfes MA@ e
AEEE & FUT 3, TFRE F 30T 2 4
AT ST oap ammifer gade
T § 78 BT wedEE § W gae fre
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F WX fEt oX ST o ewEr 4
qag  we mirwd 9T e 7 gt
&1 9 W, fedl Wawr sk 99
¥ Araga Wt wfeede Aawer g
g € 3y v faumw & | @i
¥ #gm agar § 5 qw & confew
*F WTF TF 75 ST FT AT TG AL

g 4g AW @ FCO0E, W
TTCIE H qFT § ) A7 Hlo WIad Foray
TE A oqAT gEqT QU F FY Hifwrw
F A7 a1 TW A A T G-
LT Tt 1§ ik g ag ar
g\ 7 75 7§ g § fr ag demd
fFe ag o1 @Y 8, &7 TS &
I FH I AW § a7 g, ™
HETEET ¥ a9 gT FT G A1 7€
T I AT AT QR FEAT AT §
Wi ag drsfeat @@t =T @ 4,
zafe 6 AN SRE & ATEr &
g JNTE I F FTIO W GqA(KAT 3T
T F ) W fRR SREEAS W
T A AT WFBTT & | Fromafes
qrgTzEr At o gEr T 2 famawr
WA T T g1 aFAT € WX WA
qu W §37 & aFd § | g § g
TF HT9 ¥ OET g GFar &, E J 7T
g HY F1T GH §, IAHT I3 TETART
WY 3 qFAr § | ST q ¥ FAmARfeq
| qraTEdtS #Y a1 § ) galad ag g AT
& qa arrRfeat IvE &, 3 & & T
¥ ag # a8 wrar 1 A7 w9 fas w7,
TR AT ARG § ST T TG Wrwprer
gE &M oy § wme g odar a
T g FgT wfer FTRfer  FrTEET
T 7T 9IT ATEEY AT Afqq wrarEet
H’@:%,Wzioomg'm
far & oF dar Fmfer dF 2 fa
aET IAAT weer wEmafed §F%
fergeam ® =t 7 g, foma 7% 730
FT G graT 3, ITH A7 ME A7 FOT
To gw feurfoey & 1 78 ¥ aff wg
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wrear s faerger wf gasar a@ §
Ut gt € o N A gy g9y
ST @eFAT ¢ 98 a8 g fe & oma
R AW, A deqr e fs
dwrEfeai F qer ag Wy WY
HEEHL T AT &0 @

St R A0 9 (W)
T A Birafea avavedr gd ar gt ?

Y FWYART FrQT: &, ;Y @
Ia¥ miwe § ;s Toaa § & a@y
g & o1 S SIE & | A9 a8 7 a9y
fF 70 & AW oo R_e
AR feam A & /9 A qugAm
g

St Trgmad Ao gIW AT ANE
Fygad AL § FWOAey  HEEE
¥

TR Aremy | g § W
g | W ¥ FT Aqa9 ag g fF
wmwmmﬂ@?ﬁif%w@
/Y €T arq fogwr fos & war #Avar
g ag 4% & fF sowfzy Wit
FY IR AT TG T § TET FATRAN
IGF WY 75! 9 @I & | Tg61 g& 9T
Tifgd, TawE F1 A ag J@AT AT,
fF ag #1 a 2 fv oefal &
dfea GEFX T 9§ | FZA FT gl AT
3, 9@ agwL far wam omar &, f&
W agY @ A0 @ & A faar wgw
Y I | T HEwIL Tl A ag o
gy & fa fom aeg Tamdt Y aog ¥
wigt ¥ gey 4ar gu &, wransfeat
F9 §IS TG 921 g0 ) Framafeai F
Tigi ¥ e Gar gl i § 1 & ag 1 ITeT
T ¢ Al wEw ¥ fr et
¥ 7g W1 IFFAT FT TLRT AT @Y
FAT 1T IGH! 95 AZT GFA | JqHT
Fafag | Adon ag g m & 5 foa
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@€ ¥ nfdardee F  IdaWw N
wfafadfafedi & sdgovw § Oy
T @9 T § I a7 ¥ T T
fs wigi & *omafer dTwEEW ¥
THau ¥ g T @ ey oy § Ak
W2 g AW I w9 a7 wiaF IEarEy
A @R S F ag IEAAT Ay
giwfem T oseng & oo
§ T § AT, J-T 57 ¥ AgHIT § F1Y
T ey, gt A= e ¥ F18 gy
wifed, W TgFR F1 A9 & ¥ §
A 09, qgT THAUT qr9T AT JTfEer
T S ww AW F Hfwm
Fifom | FrETTfea SRS ¥ 569
NN T ET AT AT ], AT A
¥ 70T AT & WA T AL I MR A Y
W o qamat o faamw o wwr %
FHAWF q AT AT 9 T AR g E-
ag TAamA sger ATy § | g A
F THAUET F FTCU FW GGT T G
qraT §, IR ©: AEIT THA J & Ay
e § AT g=t N F 99 A9E §
e ST N § | §9 3o7g & qgT FW FW
& T 2 safed § sy war § fe
T T SHAFWT FT dM, AT AT 9T
a9 ¥ {97 @ T W &7 AR T
wgi ATl ¥ Al ' o g @
TgT FHFIA AL, I a9 F TE g /T
ATy TR FT ITFH TF
a9 91 g1 | g 19 A q9F F 0 I§
T A |

O 9 W GEF § g UG §
5 spmaifes dETENS #T O Arg
afas ¥ wfas I F T F v &,
dH GFUA BT IgT FA TgHAT § |
#7 vl ¥ #fee GEEdw § @ g,
Aol qIqs graTEfedl ¥ 3QT §, FIHT
wraEfcl ¥ 2ar g, arater i
Y Ay A & F4v 2, fF ST 9w a2
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AR HT FHT FLAT &, FgX B DI
qifer AN @ wF IAF A
frggMada g, Naagu §, o
g gT w9 IS ¥ | ST serd &
for smmfes qEmEdS &1 9
gHT | 9T W [W@T 98 I g fF
Frafed dEEdE ¥ AW qgEd
¥ A IR A qEE AV qgwar g, q€
&t A fram #1 gg=ar §, 8 AR
AT AT F A qgEAT | @Y AW
7g ¢ f5 wal & oY geeww &, oR
Bl FR €, 8% B2 Jqwme
& TR E, awr §, A E g
TR & SAFI AW aF  FETOAA
T & fraar ez ogar @ ?
FTF g THTIT § &1 TFEIT G, A AER
g, & gIR g 1 ag agr o fe
gfaq FEEAS F1, T A @A 9,
g TF I, FHELCT AARE W
AR AT =fge afew q4F wew
T fF FE M W q@ AT AETEE
AW F GH § | FE) gS & a1 F I
g | gfaw @ w1 o9
HAGT qE AT [ AR FU TS
F1 HI9S A o) 91 fF T F @
T 3T UF HIAell T 0 AwAC I9H
TGRS & AT W aW, 9 TAGH
&, G F qELH @A AR AR A
F W TEt faear  @efeat @
AFAL qA7 FT [ T AT FE AqIN
faear & 21X T 3 Ao wor "ge
HETET AT aF%Y & | qaiay I
fow awg drarzdt &1 arw agEmy S
aFdT &, a8 ST Tafgy |

St ey fAw 0 T FEF 9
T H oA OF A7 § | '

St IEEITER AW [ qT
qEX a1 &Y T § |

Sert LOKANATH MISRA. Instead

co-operative
society flowing into the masses, to the
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farmers, they take advantage of it. |
The Congress workers in the villages
get all the advantages.

Sari DEOKINANDAN NARAYAN:
You people also take full advantage
wherever you can. This is human
nature. Why do you bother so much
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about it? I FI$ w& AT TAT AT
T qg HIE TR FT gAIT A 8 |

Y o Fo qiz
SEuEr T W §

Y ITENTFEA AW - I Y
&5 a1 ®fus a9 § ¥ | 9% 3gr 7 at
gt aF % dAHER gar TG g,
gfe da1 1 T gt @ ¥ Taaea oef
T # frgen aFan fs 9T @ =W
&Y aE § 0

o o7 AT (AT FIW) : WY
W
Tre VICE-CHAIRMAN (Smrt M. P

BrARGAVA): Please av01d cross tdlk
Let him continue.

(3% w3w)

oY TrEWE qo TR "Ry
afa® #Y, S &7 1T Fg 19Q |

S\ FARIATEH ATCEAW © HIST FARX
aw ¥ Y R fram & @ arw ard
UFT T W AT T ¥R T E ) arg
UFS A 7 G AT Ieq F1 qEAT ¥
T ¢ ak @ ¥ 4w uEw
Fral # HeAT g R T |
79 A 9 d@q fF faaF ara =@
TS, UF UFE, 35 TFS, 378 UFT gar
T 8, O¥ dve gesy gk T8 R
=T & | 999! WY 59 a3 & wEer
AT AR § | I qAE A9 grA
T & IF FIHT FEIEET F GIA
T & | WIS T AN 9g § JEr §
gt 3 5 gw e R @ ¥

g W W awEdl &9 T §
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Arafer gErEEr F fay o dae QY
S § Ty we e ¥ fax
Tt T Jar gar & frar, gaEl
qOHT GRAAT 8T, @ FT OF
framt & ar § o a9 @ uws,
AT TS a7 37 UHS IHE & | wgl-
T § # g @ ¢ e oqua aw ®
St S AT § el gt d, @m
WER AR #1 S g el gd &
NTUT UFE, a9 THS AT 6 &Y, a8 974
A ST FT TG ghaT | Tg oY Ay
gt awar fF feet #1 o1 §
fFdy #1 89 | IH). 38% fa¥ §ar<
fed, IAaT 732 7 3 Ayt gifFar
Tl a1 9G] I A e
qgare W W fmer fF ocget
TATIFAT § AT ST IO FIiwT
FNTET g g 9RY | SWEr WK
foaar e sifeed & 3 aifey
IaaT qg A1 g 7 WK agal & 9
w7 A @ O T g, W gew
ST 4G | A F W1 ¥ Ig Fgar g
& mowr a8 wfow F6T gy fF
faa qre B S, wET oFe @,
TF TS ¢, 3% UHT 3, O et o,
AqUe gesd & HIAT T a4
o TR | EW a@ A wwnfear
T & I gEAT § I G IAHT A
qYE ¥ we IR AR I99 0 11T
fasr | ¥ g # dansfeay #) Hee
faeren =ifed o fag #Hez @ w1 Y
T\ faerr e afes ao faww =ifed
gr fradt =ifed, @ faaer =fedr
A qF T & Ih! waw faert anfed
T & W@, I% THEeAX UEe
ﬁwﬁgﬁmﬁama‘mﬁiﬁ
FT T=BT IE  I4@T 9% |
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# | yeaTaF g A S ayangfet
F wravg ¥ 97 791 [ a8 37 a8 @
&, #raara TEY Y @Y &, &1 IqHT FO
gz & 5 79 awg A faa {1 Sarsfeat
far g g 3 fot sk wFaT ¥ qa@
gdd ) fow q9% ¥ @ € A dhwE
feat dar @t Tfgd o et g g
Tt & fag wifm Sefon i
arfzd ot afey 3 78 v & § ife
T3 qErEfeal 1 &R T AT §
forat w= faet aifed, foaar geang
faar aifed gar a8 faw wr §
rafan & avdt AT T LA T HIT
gigar A E

TEITIF AGIRA A WA AT § TR
21 & 5 39 w19 & 0 oF 9 Fmy
FY Sty e | R et ag § o
frlt w19 F1 AW F fAU g A
¢ @ 3ud fag FAEr qar § arar
foreft FTH FY IEIT T FT I I I9F
fag FAT 9T 31 ) WEefey HaTy-
feat & avaeg ¥ § Ig FT AEAT E,
FifF ag ©F T2 qoorae § A 3O
ar # 1ot a% a8 frwag @ --afy
a3 AF € ¥ AR § a1 EAIR AT
#ErRT ¥ €1 AATN § FL IH FET G
fo forgar agFR g8 Tel ¥ fray
ifed gaar 2% A8 o <gr ) oy
e ¥ 3@ ged § wem ¥ faarady
FRETFTRE A FQE 1alt @
ar &= g A & ag S g - ag
FAST F0 #7477 T FAET 3O T X
FFA ¥ A A LT AT 39 T Ay
- dare A &Y, w@F fag genfzy 7 &
agt #Y fogag ag & fF ag 5@ Ay
F 9z 43 W fAar dax 9% Y
Fm ¥ fau a1 [} 3 qg 99ET
&5 s A8 w9 | ey § TE
gamar § I8 A &7 wHET FEAT F
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¥ F1E QT A7 fAFenm | F g7 srET
wrAaTr g f g9 waEde g9 AAe §
T[A B I GFAI § | 4GH ATHE
WA AR X Y, AWM R G
It 3 Tfed 5 77 IF 9w gRR-
A Wl W@ | AT 79 A § e
U AT FRIA F T § Iq0
g9 T8 3 @ E : g 99 Ve &t
59 19 ¥ foaer ga7 3 & O 99 W}
JAFT  FIIT AT & AN | WIF
FrEraifer e A1 &Eifes
4T F ART & faqar qe A A=
I A BN g7 ATfed IF A
¥ | 99 gIFR T 9 & fAg Jar 2
§ ot guwr wwE W gFr Tifed
# gz a9 TE wrAar fF o e @
FAH EW ¥ FI% F19 g e g 1§
Tz aig "y § fF g oY war €
I 9 IE &, I fawaw € 1@
FTRfed qaAwe § AfeT I g
aF7 - fawmaa A & fs R I
A @ T R g a T gEy €
w2zg g9 fog a3g Sa9 9 g7 9,
ITHT AT AT qF, QY B1E AT g
T Ifgd @A I & ¥ a9
FIH FTEA 1 JIAT 8, FAST F7I7
FE G FE FW feaw arer AE
2 | FGITF g7 qF W a9AT § [F 37 S0
QAT F7 AT §, AT WA AIIENT
& I Y § oA o F6Y § o6y A
T 2| T TS § TFA HeS Wiew & 1
HrETRfeat FT RIST agq woor ¢ Afew
AT ¢ FTH FA a1 FT AR FEW
ATT Y | FTT ATTRT FIATGRIET FraTS-
AN $1 TEAT & @ ATIH! SAA RIATG-
o F1 gy gfqesr w7 gon ) faw
JTg AL T ATIHT § 19 7 1 & IaHT
F1E ITANT AL g, SET AT W g
g9 @R AU N weneed 4@ §a
FE A FEGALT FETEINT T
fagta I A€ wg At 1 W /W A
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T ag & o 3w ¥ feagfranmm a€
W@ & | WL A9 W ¥ gleamww qmr
IEd § a1 sua fau 999 9 W9
T AT FIHMIRAT § HIT &7 IqH!
TIET GRT | &0 FmE ¥ I
e 1 9T qFQ § | TG qg AT G ;T
HEAT § T gW ¥ g WA g, TF gat
& fAT 9% g1, UF 397 7 AIq T A
e &1 | AW gk fa=t ¥ S wewAy
T fagard dT € Se9 SwrgEy &7
FTH AT T AT AGT ¢ | T 00 T
TR, St F4F a9 &, AR aQ &
€ ¥ FT 64 QAT Afgd WK A=
AT wll AYRT ¥ Wt qET JTAT FE
5 9 ¥t 39 oI gfys & wigs o
g -

.

Seri DAHYABHA] V. PATEL: Mr.
Vice-Chairman, Sir, I think the Re-
solution that has come before us has
come at a very opportune time., I
would bifurcate the Resolution into
two aspects progress of agriculture
and progress of co-operatives. I think
every Member of this House is aware
that we have been failing in agricul-
ture. Even the late Prime M:nister
had remarked that if we failed on the
agriculiural front, in the matter of
agricultural production, all our Plans
will be of no avail. His prophetic
words have, I think come true to-
day. In spite off the large PL 480
imports we have to go in for further
imports. What 1ig the reason? The
resson: is that our agricultural pro-
duction is not keeping pace with the
demand. I believe that is a question
that needs to be looked inte much
more seriously than is being done.
There is also another reason. We are
shutting our eyes to facts. We have
got certain ideas, certain dogmas, be-
fore us and we refuse to look beyond
them or on either side of them. We
are just looking at them. I think
that is where we have gone wrong
completely.

{ 11 SEP. 1964 ]
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Now, the experience 6f co-operati-
ves unfortunately in thig country has
not been very happy. Mr. Nijalin-
gappa, a very responsible Congress-
man—] think he is Chief Minister
now—has saig@ not very long ago
something about this, This appeared
in The Indian Ezxpress under his
name:

“Mr. Nijalingappa expressed his
regret and shock that the co-ope-
rative movement in the State had
left some blank patches behind the
much-trumpeteg progress . . .”"—
Anything that the Congress does is
trumpeted and the co-operatives are
much trumpeted but there are many
many blanks behind. I heartily agree
with him—

“The sight of dust-ridden bandi-
coot-infested institutions angered
him. A number of societies which
had been brought to his notice had
been working without audited ac-
counts and z General Body Meet-
ing for years on end. Large-scale
defalcations in these were not un-
heard of. The co-operative move-
ment lacked traineq people to work
ag inspectorgs and supervisors. Many
spurious people had made the move-
ment a heven for easy money. All
these defects have to be rectified
forthwith with a clear mind and
with determination.”

This was in August, 1962; we are now
in August, 1964, How far has this
determination taken us. 1 would like
to ask. The experience in the other
States is not different. I am quite
willing to grant that there are some
co-operative societies that have done
well but I would like to hear the
example of good agricultural co-ope-
rative societies. Those examples are
lacking at least in our coun-
try. About collectivisation,
why not listen to what Mr.
Khruschev says, about production by
collectivisation? He has himself ad-
mitted that collectivisation has not
vielded increased vproduction. Pro-

3 r.M,
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duction has been falling. That is an
admission by the Head of a State
which has gone in for large-scale col-
lectivisation, ,

1017

Sarr G. RAMACHANDRAN  (No-
minated): Where do you get that from
and could you give us the question?

Sert DAHYABHAI V. PATEL:
Certainly. The following excerpt
from an article in the “Financial Ex-
press” of March 9, 1962 indicates the
change:

“To increase output, Mr, Khru-
schev, himself has been suggesting
‘material interestedness’, to give the
peasant a material share if he
manages to increase output. The
officia] paper “Kommunist” em-
phasised that the maximum utilisa-
tion of labour resources demands a
further increase in collective and
individual ‘material intérestedness’

”»

Sart G. RAMACHANDRAN: That
does not bear out the meaning you
gave earlier.

(Interruptions)

Surr DAHYABHAI V. PATEL: I
you will be only a little patient, you
will get it. Here it is. It is in quota-
tions:—

“The ‘capitalist’ principle of profit
motives seems to be the best and
the most potent fertiliser to revive
the ‘ineffective socialist pattern’ of
Soviet agricuture.”

Sart CHANDRA SHEKHAR: But
it is the comment of the “Financial
Express”, it is not Mr, Khruschev’s.

Sart CHANDRA SHEKHAR: But
gal): Tt is the view of the “Finan-
cia] Express” and not the views of
Mr. Khruschev,

Surt DAHYABHAI V., PATEL: He
may not be quoting in the Russian
language, but he 1s quoting the ex-
perience there, And do not we know,
after fifty years ang sixty years of
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| collectivisation, why they have to im-

occasion-
to do it

port wheat from America
ally? And why has China
again and again?

Sarr G. RAMACHANDRAN: Has
he the slightest information that Mr.
Khruschev and the Russian Govern-
ment have given up collective farms?

Surt DAHYABHAI V. PATEL:
Thank you. You are supporting my
point.

Suri1 G, RAMACHANDRAN: 1 say
they have not given wup collective
farms. That was my question. Have
you any information, can you pro-
duce one of evidence (o show
that the Russian Government has
given up collective farms? I say, no.

Seri DAHYABHAI V. PATEL:
I am not saying they have given up
collective farms, but they have very
radically modified their policy of
complete collectivisation. They are
allowing private initiative g litfle
more scope than they did, because it
is private initiative that is necessary.

Sart G. RAMACHANDRAN: May I
add one sentence before he resumes?
When I was in Russia with Mr. U, N.
Dhebar, one of the proudest things
that Mr. Khruschev spoke about was
the collective farms. We were taken
around and what we saw was asto-
nishingly good.

Surr C. D. PANDE: May I speak of
the experience gmong the East Euro-
pean countries? In the East European
counirieg there were collective farms.
Along with the collective farms every
farmer or peasant has got half an acre
of private land. The private land is
prospering like anything. It is green
and it is a treat to the eyes, whereas
the collective farm has dwindled. It
has been going barren and it is not
well cultivated.

Pror. M. B. LAL (Uttar Pra-
desh): Mr, Vice-Chairman, may I
know whether we are discussing co-
operation or coliectivisation?
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Sarr DAHYABHAI V. PATEL:
I think they are allied subjects.

Tue VICE-CHAIRMAN (Surri M. P.
BHARGAVA): It relates to agricultural
production.

Sarr DAHYABHAI V. PATEL:
They are allied subjects. I think the
point that I raised has brought out
clarifications from two eminent
Members of this House, 1
think that is enough as far as my
point is concerned.

Let me go one step further. I will
quote Mr. S. K Dey. The Union
Minister of Community Development
and Cooperation is reported to have dis-
closed on August 17, 1964 that out of
1,20,000 primary co-operative socie-
ties registered in the country about

60,000 do not possess even a beard.,

They exist only in the Government’s
register. Mr. Dey is also reported to
have stated that the small co-opera-
tives had defeated all attempts by
the Government to have them amal-
gamated into viable units, so that they
could function effectively. This is the
state of agriculture and co-operation
in our country. I am speaking with
a little experience myself. Sitting in
Bombay I have a number of friends
in Maharashtra and at the suggestion
of some friends I registered a co-
operative society in Maharashtra to
utilise a lot of hilly, waste land, to
grow mangoes. Well the society is
working. The mango is a slow-grow-
ing crop. It grows and it is pro-
ducing. The Director of Agriculture of
the State of Maharashtra was very
pleased. He commented very favour-
ably on it. I applied to the Depart-
ment of Horticulture. I know that
the State was giving long-term loans
for horticulture. No answer. First
it was said that the Bombay Gov-
ernment did not take advantage of
it as it was only available for C.P,,
Dr. Punjabrao Deshmukh’s State,
When C. P. was merged into Bom-
bay I pointed out to them: “Now,
this is one State. There cannot be
two laws for the same place.” Well,
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pillar to post, from Minister to Min--
ister, saw the Secretary of the Agri-
culture Department and the Secretary
of the Co-operative Department, pri-
marily because my friends there have
asked me. Otherwise, I have no need
to approach them, because they will
only patronise their supporters, I
have not been able to do anything.
I have been telling these friends there
that the society has produced a good
crop. They export it. But the Gov-
ernment will not look at us. I am
not one who can work behind Mr. .
Manubhai Shah to gain an incentive
bonus, I am not cne who can curry
favour with the Government of Maha-
rashtra so that they would look at
me. They will only look at the grapes
in Nasik to which I was referring, If
friends want to know more about it,
they might better go and ask Mr.
Deokinandan Narayan.

Sart A, B. VAJPAYEE
Pradesh):

I 20

(Uttar
Are they not sweet?

Surt DAHYABHAI V. PATEL:
They are more sweet. Even though
land ceiling has heen applied, the
Chief Minister of Maharashtra has
got a 50-acre farm where he produ-
ces grapes. He switched on from
sugarcane to grapes. And the fifty
acres that he has got is one of the
family. Many others have got fifty
acres. You can put two and two to-
gether. This is how land ceiling is
applied.

SHrt M. M. DHARIA (Maharash--
tra): Sir, the information being given
by Mr. Patel is absolutely false and
wrong. I know the Chief Minister’s
land. I have also gone to his place.
In the first place, he had cultivated
about two acres and now he has tried
to get twenty acres of land under
grapes. I know it. I have seen it
with my eyes. It is not a fifty-acre
land. The land belongs to the whole

family and not each member sepa-
rately.

Sart DAHYABHAT V. PATEL: 1
will stand corrected. From two it has
gone to twenty. From sugarcane it
has gone to grapes. That is what I

I have been knocking my head from | have said.
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not correct. It is not from sugarcane
that he has gone to grapes. On the
contrary, the hon. Chief Minister

had dug welis and it is out of that
water that he has now, for the first
time, been trying to evolve horticul-
fure on lands which were not even
cultivable.

Surt DAHYABHAI V. PATEL: My
friend is mistaken. I am saying that
he has done well because grape pro-
duces a much better vield per acre
than sugarcane.

SHRr . 5. PANDE: What is the
harm?
Suri DAHYABHAI V. PATEL:

That is what we want our farmers to ‘
do. I am saying that the farmers
must be told, advised to produce, |
what produces better results, and
that is where our Department of
Agriculture comes in.

Surt C. D. PANDE: You can pro-
duce wine out of grapes.

Surt DAHYABHA1 V. PATEL:
If the crop produced gives a better
return, why do not you advise our
agriculturists to do it?

(Interruption)

Tue VICE-CHAIRMAN (Surr M. P.
BaarcavA): Dr. Pande, let him con-
tinue please.

Suri DAHYABHA] V. PATEL:
What I was trying to tell you is that
our Government has been shutting
its eyes to facts. Very recently I may
tell you when we were in this dire
food situation and the new Minister
of FPood and Agriculture took over
with so much enthusiasm, I under-
stand the Consul for Israel went to
him and explained to him:
how we have made a success of agri-
culture in Israel” In Israel they
have tried land ceiling, they have
tried co-operative societies. They
offered to send their men here free
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to Nepal in order to see and advise
the Government of Nepal. There are
a few simple things that help us 1t
produce more. For instance, they

_ saw the agriculture in Rajasthan, ana

one of the defects they pointed our
was that the plough that is used is
like a nail. It furrows into the land,
but because of the strong winds of
Rajasthan, the best soil for the plant,
the thin soil is blown away by the
winds. By applying a little piece of
metal or wood bechind that nail, it
presses that valuable material back
into the land, and that will increase
production. Better utilisation of
water in places where we are short of
water would produce more. The
Consul for Israel is waiting for an
answer for nearly two months after
his offer. I understand the External
Affairs Ministry is scratching its head
as to whether we can give clearance
to this project, which means two or
three people coming only. He does
not want your money even. Besides,
we have the example of one Mr.
Halevi—I think you have seen the
Israel magazine, how he <came to
Sevagram to help the people to pro-
duce more without any extra cost.
We are not prepared to learn from
people because they belong to a
different caste, if I may put it that
way. The same is the case with
Taiwan. In Taiwan they introduced
land ceiling. They gave land to the
tiller and their agriculture has in-
creased in the last two years to 300
per cent. Mr. Vice-Chairman, 1T
tried to bring some literature with
me from there. I was told that it
was banned. I told the Customs
officer: “You can take steps against
me. I am taking this book with me.”
I have just got a letter from Raja
Mahendra Pratap. He said that he
tried to do something years agoe in
1961. He was told that no literature
would be allowed. He tried to im-
port a lot of literature particu-
larly which helps agriculture. It
showed how they made a success of
agriculturr by introducing land ceiling
and giving land to the tiller, how they
increased their production of rice by
300 per cent, and so on. That was
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not allowed because somebody in the
Finance Ministry, I am told, gave an
_order in 1961. I am surprised that
this Government did not revise their
order even after the Chinese aggres-
sion. The Chinese, the Communist
Chinese I mean, can dump tons of
literature into India, anti-Indian pro-
paganda. There is no ban on that
even after the aggression. But litera-
ture that is likely to be useful to us
in this country, to help our agricul-
ture, is banned even till todav. Sir,
1 have on my return from Taiwan
explained both to the Minister %of
Foreign Affairs and to the Minister of
Food Mr. Subramaniam that the Gov-
ernment of Taiwan is willing o help
us officially or unofficially, (Interrup-
tion.) They say that they are willing
to send men officially or unofficially.
But we are not willing. Is the only
centre of learning Moscow? Are there
no other people in the world? What
I want to say is that the approach of
our Government to the problem is
wrong, Whether it is Mr. Dey or Mr.
Nijalingappa, they all admit that they
have been a failure. Why don’t they
look at facts straight in the face, cure
the disease 'or cut out or amputate
that part of the pody which has gone
rotten ang start afresh on a clean
slate?

Sart M. M. DHARIA: Mr. Vice-
Chairman, our country has been fac-
ing severa] crises and particularly the
crisigs of food that we are facing today.
If that crisis is to be solved, 1 think,
Sir, that 5 greater need has arisen in
this country to build up our co-
operative movement and the com-
munity development programme,

I wag patiently listening 1o the
opposition leader, Mr, Dakhyabhai
Patel, and his remarks so far as the
agricultural co-operatives are con-
cerned. 1 think unfortunately Mr.
Dahyabhai Patel has taken sgricul-
tural co-operative as only co-operative
farming societies. That will not be
proper. According to me and even
according to the Government. if I mis-
take not under co-operative agricul-
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ture, co-operative farming, co-opera-
tive credit societies, co-operative
marketing, co-operative processing
industries, co-operative godowns, co-
operative cold storage, animal hus-
bandry on co-operative basis, service
societieg on co-operative basis, lift
irrigation project on  co-operative
basis, building of percolation tanks
and such other things necessary for
the farmer 'on co-operative basis all
these could be construed as co-
operative agriculture. Having regard
to all these activities that are spread
all over this country, we should feel
proud that within the last few years
we have definitely progressed much and
at least we have laid the foundation
in this country whereby we can think
of better progress. Particularly in
these critical days, had those eco-
operative societies not been brought to
the village level, I think by this
time it would have been absolutely
impossible to face the hoarders and
blackmarketers that exist in the
country. Of course they are bound to
say that this co-operative movement
should not grow because if it grows,
naturally they will have to wind up
their business. The major difficulty
that this movement is facing today,
the major opposition, is from those
who are opposed to this co-operative
movement, who are opposedq to
socialism and who are opposed to
democracy as well. When I look at
the co-operative movement, this co-
operative movement is not only going
to bring socialism in this country but
at the same time it is going to deepen
the roots of our democracy. If we
look at the movement there are
several aspects, Sir. The hon. Minis-
ter concerned has also shown his
approach towards this movement gnd
he has stated in categorical terms that
the time has come when we shal] have
to survey the whole movement. But
that does not mean that he is opposed
to the movement, What I mean is in
case we want to encourage this move-
ment, in case we want that this move-
ment should stand on a good basis and
sound foundation, definitely we shall
have to survey what we have done in
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the past and what we shall do in the
future. Having regard to all these
activities I feel that today is the most
opportune time when we should
examine what has happened in the
past and what we shoulg pledge for
the future.

1025

So far as agriculture is concerned, I
need not say that we are lagging far
behind in our average production. It
is in every field and it is not only
in agriculture. In case we think of
wheat or rice we know that per
hectare the production of wheat in
the U.S.A. is 1500 kg.; in Canada it is
1375 kg.; in Australia 1250 kg.; in
Asia it is 750 to 1000 kg.; in India we
are a little less than what it is in
Asia. Similarly if we look at the rice
production, in Australia they produce
6400 kg. per hectare; in Japan they
produce 5000 kg.; in Burma they pro-
duce 1700 kg.; ang in India we have
not been able to preduce even 1400
kg. per hectare, Particularly if we
fook at Japan and Australia, we shall
find that within the last fifteen years
they have taken their average up to
a much high figure. In Australia it
was 4400 kg. th 1950 while in 1960
they have gone up to 6400 kg. In
Japan it was 3400 kg, in 1950. Within
a span of ten years they have gone
up to 5000 kg So far as India is
concerned it is true that we have been
making some progress. From 95 per
cent. we have come to 139 per cent.
so far as agricultural production is
concerned, which is not satisfactory.

So far as the milk yield is concern-
ed we find that in the Netherlands
per cow the yield during the lactation
period is 4150 kg.; while in India it is
only 220 kg. There are figures for
various other countries but I go not
intend to take up the time of the
House so far a5 other figures are
concerned. But when we look at the
Netherlands or Denmark or Belgium
or Izrael, I think we are far behind.
In Izrae]l a cow gives 4,330 kilograms
of milk in one lactation period while
in India it is only 220 kilograms in
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the lactation period. You see how
far we are behind. And how are you
going to build up all these activities?
That is the problem, and I think it 18
not the poor farmer who is in a posi-
tion to do it. It is only thmough the
co-operative movement that we can
definitely build up all these activities,
ang it is from these perspectives that
we have to look at the co-operative
movement. Many people say that the
co-operative movement hag become a
failure in our country. I am not of
that opinion, I am of the opinion that
several people did come forward fo
enter that movement. Those who
worked hard, those who served the
co-operative movement as'a missionary
work, with a missionary zeal have
been successful in the movement and
those who have joined it as a fashion
have failed. It is a fact. And where-
ever we have worked hard, we can
see that there are good results, parti-
cularly in Maharashira. I belong te
Maharashtra, and being one of the
office-bearers of the Pradesh Con-
gress Committee, I have had the
opportunity of visiting several dis-
tricts in my State. I have gone from
district to district and I can say with
pride that this co-operative move-
ment has changed the face of that
particular area of our country, Par-
ticularly in Sangli District or in
Ahmadnagar District or in Poona
District, if we walk into the rural
area, we can fing that practically the
picture has been changed. There we
find that the farmers have come to-
gether and for being members of the
co-operative gotlety, they are even
mortgaging their property, particular-
ly for being member of the lift irriga-
tion society. They have divideq the
Sangli Distriet into 28 parts and for
every part they are having a dairy,
they have pouliry farming they are
having their piggery societies they
are having their gervice co-operatives,
they are having their industrial co-
operatives. These things are fetching
the poor farmers who had previously
no good income, a nice income and I

have no goubt in my mind that in the
years to come the whole of that dis-
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trict will become an agro-industrial
district and we shall be having gue-
cessful agro-industrial societies there.
So far as the Sangli District is con-
cerned, because of the co-operative
movement, particularly the agricul-
tural co-operative movement within
the five yearg to come we shall find
about 50,000 farmers having some sort
of additional business, 50,000 farmers
will be working in other fields and
producing more. It is only in that
way, if we plan and develop the
society on a sound foundation, that we
can change the whole picture of our
country, and that is the need of the
day.

1027

Sir, so far as the Indian economy
is concerned, we can have a look at
those figures as well, and what do we
find? The agricultural side which is
producing to the tune of Rs. 6,000
crores of our national income, what
have we spent on it? We have been
giving crores of rupees to other indus-
tries in the private sector and for
other sectors. What about agriculture?
What about the poor agriculturists?
What help have you been giving them?
Merely giving a help of Rs. 1,000 crores
during the whole of the Plan is no-
thing. I think Sir, the time has
come when we shall have to give
more and more to these farmers,
particularly to those who are not get-

ting any water for irrigation. Most
of the land is such that there is no
source of water and naturaliy such

farmers need more help from the
Government and from the State. If
that help is given, I have no doubt
whatsoever in my mind that the whole
picture of our country would be
changed,

Therefore, my submission would be:
in order to face the present crisis, let
us think in some other terms. The
whole bias of 'our economy should be
towards agricultiure; it should be an
agrarian bias, and that alone would
solve the problems of this country.
Most of the villages of this country—
five 1akh villages—are such as are ab-
solutely underdeveloped. A lot of
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development has to be undertaken,
and if this development is to take
place, it is the co-operative movement
which alone can be in a position to
develop that area and not otherwise.
The farmers in those rural areas are
a needy people and their needs should
be satisfied, and it can be done only
through co-operative societies; no
individual can do it,

About the co-operative collective
movement it was saig that it has lost
everything during the last ten or
twelve years. I do not agree with
that view. Even in Russia we find
that it is through collective movement
that they have come forward. Whe-
ther that movement is democratically
good or bad may be a point of dispute
but there is no doubt whatsoever that
it is because of the collective efforts
of people that a country like
Russia was able to rise to such a3 high
stature, and this is one of the two
blocs, it is one of the major coun-
tries which is now shaping the destiny
of the world.

Surr S. S, MARISWAMY (Madras):
Do you refer to their rocket flying as
an achievement?

Surr M. M. DHARIA: I may submit
that I am a believer in democracy and
socialism, and if we want to avoid . . .

SHRI S, S. MARISWAMY: I do not
question your faith in socialism. You
said that Russia has done so many
things. “Are you referring to their
rocket flying?” I asked.

Surt M. M. DHARIA: My submis-
sion is that if we want to avoid that
sort of dictatorship, then naturally we
cannot accept their methods. There
are not many co-operative farming
societies here. If that question comes
up, the answer is also simple. Here
we are not having any sort of dictato-
rial methods. It is left to the good
will of the farmers. They should
come together ang form their co-

operative societies and they should
work through co-operative societies,
| produce through co-operative societies,
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That hag been our submission,. and
we have been trying to persuade them
to take to co-operative farming. So
far as the agricultural co-operatives
are concerned, definitely thousands and
lakhs of farmers have come together
and they have strived hard for the
fulfilment of our aims ang ideals, and
for that job, what is necessary is al-
together a different approach. Today
this bureaucracy is coming in our
way, today the vision of particular
people who have not yet accepteqd this
idea of socialism, who have not yet
accepted this idea of co-operative
movement, is also coming in our way,
and that aporoach shall have to be
changed. Ag was rightly referred to
just now, what is our policy of im-
ports, what is our policy of exnorts?
If we take the illustration of ground-
nuts, the poor farmer is not getting
even Rs. 50 per bag of groundnuls and
the man who has got the quota or
permit to export it ig getting to the
tune of Rs. 120 per bag. Why is this
difference ang why should such an
amount go to that big quota-holders
and not to the poor farmers?
done through the co-operative society
right from the production gtage to the
marketing stage, I have no doubt in
my mind that this co-operative move-
ment will definitely succeed and {rom
that angle my submission would be,
we should look at this problem. It
should altogether be a different ap-
proach. We should have godowns
formed oh” a co-operative basis. We
should have cold storages, we should
have animal husbandry, we should
have poultry farming, we should have
piggery farming, we should have
fisheries on g co-operative basis; we
should have service co-operatives.
Through service co-operatives we can
do several things. Supply of seeds,
fertilisers, manures, insecticides, pesti-
cides, implements, iron sheets for their
huts and for pipes, transport, medical
aid for animal husbandry, trammg of
farmers, bunding and ploughing all
these thmgs are possible through ser-
vice co-operatives. For these things a |
lot of capital is necessary. Are we |
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prepared to invest that capital? Sir,
the time has come when we shall have
to change the present atmosphere. In
America in agriculture 60 per cent. of
the income is not through crops, 60 per
cent. 'of the income is through poultry
farming, piggery and other formg of
animal husbandry which the farmer
does. And here in India we do not
have even five or six pe. cent. of in-
come from these other sources, It i9
not proper. The time has come when
we should see that we also reach that
aim. If we do that, we can raise the
standard of living in this country, we
can raise the standard of the poor far-
mer. And it is only through the co-
operative movement that we can do it.
Therefore 1 believe that the challunge
has to be accepted. It is the chalienge
of our destiny and it must be accept-
ed. It can be accepteq only thr-ugh
the co-operative movement and not
otherwise. Even for the establishment
of democracy and socialism, it 1s this
co-operative movement which alone
will come to our help and no other
movement can foster that. It should
be developed day by day. We should
see that the private gector mo more
dominates the poor farmer. Through
ro-operative movement alone the
farmers in the country will benefit.

Thank you. ..

Pror. M. B. LAL: Sir, some sixty
years ago the first Co-operative Act
was passed. But, as we know, for long
the scope of the co-operative move-
ment remained very limited and its
impact on the national economy was
more or less negligible,
penetrated into the agricultural
economy in the pre-independence
days. After independence its impor-
tance was no doubt duly recognised.
Almost all political parties and almost
all political thinkers and economists
duly laid stress on the importance of
the co-operative movement, and un-
doubtedly in last fifteen years or so
some progress has been recorded. Yet
the progress is even today insignl-
ficant. Its impact on our agricultural
economy is still very limited. Agri-
culturists continue to be largely under
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the grip of moneylenders
grain traders, }

Sir, it is said in annual reports that
while in the pre-Plan period, co-
operatives extended only 3 per cent.
of credit facilities required by agri-
culturists, at present about 10 per cent.
of credit facilities are being provided
to agriculturists by cooperatives. But
all the same from these very records
it is obvious that their impact on our
agrarian economy has been very insig-
nificant. As has been pointed out by
a distinguished Member of this House,
the poorer sections are the least bene-
fited by our co-operative movement.
Whatever credit facilities are exticnd-
ed, they are utilised mostly by big
peasants.

Sir, some marketing societies bhave

also been  established. Yet these
marketing societies are handling
only an Insignificant portion of the

trade in foodgrains. Most of the co
operatives as we know, are not func-
tioning the way they should function.
. No less a person than the Minister-in-
charge of Co-operatives has recogniseq
that the co-operatives are not func-
tioning in a proper manner and +hat
the cooperatives have not taken suffi-
cient deep roots in the country. 1 do
endorse the appointment of a com-
mittee composed of Members of Parlia-
ment to look into these matters and
to suggest ways and means of promot-
ing co-operation in the sphere of agri-
cultural economy,

Sir, I need not point out to this
House that agriculture ig the mainstay
of the Indian economy. Seventy per
cent. of the Indian peopole are living
on agriculture and others also largely
depend for their very existence on
agricultural products. In recent years
agriculture has not made sufficient
progress. We are yet far off from
being self-sufficient in food and we
are faced today with a considerable
shortage in agricultural products. It ‘s
our duty to duly recognise this fart
and to understand that for our eco-
nomic development agricultural deve-
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lopment demands the highest priority.
It deserveg our greatest attention and
consideration.
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Sir, we Socialists are proud that in

.promoting co-operation all over the

world Socialists have played a very
significant role. Socialists also Te-
cognise co-operation to be an impor-
tant foundation of gocialist economy.
But all the same co-operation cannut
be saig to be the monopoly of Socia-
lists, There have been many econo-

mistg and social workers whoe were

not socialists but who worked for the
cause of co-operation. If co-operation
is an important foundation of gocialist
economy, the infra-structure of
co-operation is badly even for the
building up of our agricultural eco-
nomy based on small peasant pro-
prietorship. Sir, 1 am definitely of
opinion that co-operation should not
be treated as an ideological issue,
should not be treated as a party issue,
but it should be recognised as very
important for the development of our
agricultural economy on which depends
the prosperity and the happmess of
the people of India. -

Sir, I wish here to point out that
co-operation and collectivisation are
not to be confused. Almost all over the
world there are democratic socialists
who are definitely opposed to collec-
tivisation and feel that collectivisation
hag not contributed as much to agri-
cultural development ag it has caused
hardship to hundreds of thousands of
small peasants. But they distinguich
between collectivisation and co-opera-
tion and they feel that co-operation
should be promoted. Those who try
to confuse co-operation with collecti-
visation either try to popularise collec-
tivisation or try to deprive the people
of India of the benefits that are likely
to accrue to them from co-operation.
I hope that even member of the Swat-
antra Party who are obviously opposed
to socialism would duly recognise the
importance of the co-operative move-

ment and instead of confusing co-
operation with collectivisation, will
try to keep in their minds the dis-

tinction' between the two and will
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work for the growth of co-operation
on right lines so that our agrariapn
economy may have a sound foundation,
a sound and healthy infra-structure.

SHrt DAHYABHAIL V. PATEL: Even
after the Seventeenth Amendment?
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Pror. M, B. LAIL: I do feel, even
after the Seventeenth Amendment co-
operative is necessary. Even if you
pass the Eighteenth and the Nineteenth
Amendmentg to the Constitution modi-
fying the right to property consider-
ably, even then, co-operation will be
needed. This is a fact which is to be
recognised by members and the leaders
of the Swatantra Party.

I wish to invite the attention of the
House to one important fact. In the
thirties of this century the world was
faced with economic depression and
economic crisis, The agrarian eco-
nomy of Norway and Sweden was also
faced with considerable economic crisis
and it was co-operation that saved
Norway and Sweden during the days
of economic depression, On the basis
of co-operation they built up their
dairy industry which is flourishing
very well in these two countries. So
I wish to point out that while co-ope-
ration is an important foundation of
a socialist economy, it also provides a
necessary infra-structure for agrarian
economy based on small peasant pro-
prietors. Therefore, let thig co-ope-
ration be above party politics. Whe-
ther we agree with socialism or not,
all of us should see that co-operation
flourishes in this country. I wish the
Parliament to agree to the appointment
of a Committee and T wish the Com-
mittee to come forward with some
constructive suggestions which might
enable us to provide small peasants of
India the infra-structure of co-ope-
ration.

With these words,
Resolution.

Dr. SurimaTt PHULRENU GUHA
(West Bengal): Sir. friends have spo-
ken enough on the need for the co-ope-
rative movement. ] stand not only to

I support this

[ RAJYA SABHA ]
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support that the co-operative move-
ment is one of the bases of the solu-
tion of our present-day economy of
our country but I also stand to say
that we need today a more active and
strong co-operative movement in our
country—I mean co-operative move-
ment of all sorts. I would like te
point out that the movement should
be taken more seriously both by the
people and by the Government, There
can be a good plan, and there can be
very good planning of the co-operative
movement but merely the plan will not
help us but real execution of that plan
will be needed. In this connection I
would request the Department through
you that the Department should be
more active, more alert and more help-
ful. The Co-operative societies need
the help and advice from the different
expertg and their advice and help
should be given in time. T say
that it should be given in time.
We often see that the advice and
help do come but when the time
ig up. That ig why I like to
point out that,
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I would like to draw your attention
regarding registration of co-operatives.
Sometimes it takes a very long time
particularly in small towns and vil-
lages. 1 also would like to draw
the attention to the supply of loans in
time, supplying particularly seeds and
good seeds in time. I repeat ‘in time’
again, To establish a democratic
socialist India we must form more and
more active co-operative societies and
for that we need the time and help
of all sorts from the experts and all
concerned in good time and not when
the time is up. Thank you.

Surt G, RAMACHANDRAN: Sir, it
is a pity that even such a life-giving
programme ag co-operation should be
made a kind of a shuttle-cock between
political parties and it is equally a pity
that we confuse all forms of co-ope-
rative efforts, one with the other. Now
in this Resolution you have this refer-
ence, to co-operative agriculture. Now
this is a very compendious term, if I
mav say so, and as I thought about it,
agricultural co-operation would in-
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clude credit-cum-service co-operatives,
co-operative marketing, co-operative
processing and co-operative joint-
forming, etc. as the many items. I
remember some time ago a great deal
of controversy centred round co-ope-
rative joint farming. I remember a
high-level seminar which considered
this subject and I also remember how
it was emphasised again and agair. that
in a co-operative joint farming scciety
members do not give up the ownership
of their bits of lands. That happens in
collectivisation. There jg now confu-
sion between co-operative joint farming
and collective farming and as soon as
you come to the word ‘collective’ far-
ming, it is like the red rag before a
bull and th2 bull begins to charge at
this red rag. Then in order to sup-
port ones own assumption, you begin
misquoting from what happens in other
countries. What we are really dea-
ling with to-day is agricultural co-ope-
ration under different headings. In
regard to co-operative joint farming
I have some experience of some
societies and T myself am not certain
that they have done very well. My
friend who spoke a little earlier spoke
about something which is of very
great importance in the consideration
of the whole question. He said in,
America for instance, if you look at
agriculture, agriculture includes nearly
60 per cent. of other subsidiary activi-
ties like the poultry and the dairy
ete. and other items of work which
centre round the farm, This is even
more necessary and important in India,
Then it was said that in India if you
look at the picture you have only
about 5 to 6 per cent. of the subsidia-
ries gathering round agricultire. 1
think in India even more than in Ame.-
rica and the advanced countries, agri-
culture must be put into the setting
of innumerable other activities.
For instance, the Minister for Agri-
culture is now saying: ‘Don't concen-
trate merely on the growing of corn
and grain. We must have fisheries.
We must have poultry. We must have
kitchen gardens, and many other
things like that.” Now, many Yyears
ago, Mahatma Gandhj said the same

660 RS—T7.
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thing. I remember Mahatma Gandhi
saying that agriculture by itself will
not be enough for advancing the pros-
perity of a people. Unless agriculture
is linked intimately, day to day, with
innumerable other agro-industrial acti-
vities, by itself, it ceases, in the long
run, to produce a prosperous State. So
agriculture and agro-industries, join-
ing hands togethrer, even in the agri-
cultural co-operative movement, might
give us better results, and this is the
whole case for the programme of cot-
tage, village and small scale industries.
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I suggest once more, Sir, that we
must release our minds from the idea
that we must look upon agriculture
from some party point of view.

[TeEE DEPUTY CHAIRMAN in the Chair.]

I have good friends in the
Swatantra Party; the leader and the
founder of the Swatantra Party is one
with whom I have worked, intimately
for many years and I do not think
Shri Rajagopalachari will throw a
single stone at service co-operatives,
co-operative marketing. co-operative
processing, etc. So let ug look upon
the subject ag something by itself, as
something good and necessary every
party, for every group, for the agricul-
turists and the industrialists, for all
those engaged in productive work.
And if you look at it that way then T
think a great deal of the inhibitions
we suffer from will no longer worry
us,

Then finally, Madam, anyone who,
in the year 1964, imagines that we can
build up successful agriculture in India
on the basis of thre individual farmer,
is living in a fool’s paradise. The idea
of the individual farmer taking care
of agricultural production as an indivi-
dual owner and producer is completely
outmoded. Looking at it from in-
numerable points of view it can be
proved that what has become necessary
today is to pool resources. The me-
thods of pooling might differ from

| State to State and from industry to
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industry, vui tue necessity tor pool-
ing resouices together 1s the first basie
need to increasing production in the
agricultural field as well ag in that of
village industries and cottage indus-
tries. Now, if this is accepted, then
all of us must sit together to plan
co-operation in such a way that it can
bring back life to the villages which
are slowly perishing in spite of many
of the things that we are doing. I
live in a wholly agricultural, and ruraj
area. I have seen some of the changes
that have taken place in the last
fifteen to twenty years. There are
changes no doubt, but on the whole
if you look at the picture, the changes
are not commensurate with the grow-
ing needg of the people today. So let
us not make co-operation a shuttle-
cock among political parties. Let us
accept this life-giving method of pro-
duction and let us take the people
withr us step by step and develop the
co-operative movement. Just as agri-
culture without the setting of agro-
industries in the rural areas cannot
stand the test by itself, equally it is
important to carry with us the mind
of the people in regard to agricultural
co-operation. Now how are we to do
that in thig country where illiteracy is
so rampant, where the elements of
adult education have not yet reached
the masses of the people?
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I come back therefore to the idea if
we can build up the life of the farmer
and his family, then you do the big-
gest thing you can for agriculture.
Agriculture is an occupation which
human beings have to undertake and
if you do not take care of the farmer
and his family and that is the busi-
nesg of the Ministry of Community
Development, it ig their work—if at
that point we are weak, then nothing
else that we do will succeed in increa-
sing production. -

Thank you, Madam.

Tue DEPUTY CHAIRMAN: Mr. M.
C. Shah. Not here. Mr, Patra.

[ RAJYA SABHA ]

!
1
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Sur1 N. PATRA (Orissa): Madam
Deputy Chairman, co-operative agri-
cultural farmung is not a new con-
It is an age-old practice, but
under Western influence it had wanted
and under foreign domination indivi-
dualistic attitudes grew in us and the
co-operative attitude declined. For-
merly the farmers were helping each
other at the time of harvest, and at
other times, in weeding out operations
etc. But that good practice we had
gradually forgotten. In my opinion
co-operative agricultural farming is
the only panacea to uplift the poor
agriculturists. Seventy-five per cent
of the poor farmers, the agriculturists,
possess about 5 acres and less of the
cultivable land, and with half an acre
of land or so possessed by poor agri-
cultyrists there is no scope for him
to maintain himself and his family
meeting the expenses of other neces-
sities of life. Co-operative agricul-
tural farming is the only panacea to
cure gradually all the maladies which
the poor agriculturists are confronted
with, We have to help the poor agri-
culturists and the landlesg labourers,
who idle away their time without any
paying work to do for the major part
of the year. You lrave to inculeate i
them the idea of co-operative farming
and utilise the man-power which is
now practically going waste. During
the seventeen years of our indepen-
dence, though we have tried to amelio-
rate the condition of the down-trodden
through the process of industrialisation
of our country:; we are still at the
fringe of solving their problems.
Therefore co-operative farming is the
only process through which we can
solve most of their problems. Co-
operative agricultural farming should
go hand in hand with the setting up
of ancillary industries. Production of
foodgrains is no doubt the most es-
sential thing but, along with that, to
helv the agriculturists yvou must trv
and set up ancillary industries and
utilise their time now lying idlg withe
out anv productive work to do. Al~ng
with piggery, poultry and dairv, far-
mine. and production of honey and
cattle-breeding, we have to help the
agreulturists with necessary finance,

1038
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and unless you conform to the techno-
logical processes, and unless you try to
apply the advanced scientific methods
to agriculture, it is impossible to raise
the production which you need now.
Now we are depending for our main-
tenance, for our food requirements, on
foreign countries, which is most un-
desirable. So the utmost attention and

the foremost priority has tg9
4 p.m. be given to the sector of agri-

culture through the formation

of corporative and col-
lective farms. Unless you do that, you
cannot solve the problem of these pcor
agriculturists possessing small hold-

ings. Unless you get these poor agri- |

culturist; together they caanotl stand
on their own legs. They cannot
maintsin themselves on a tiny plot of
land. As I said previously about 75
per cent of the kisang possess below 5
acres 0" land. To enable them to pno]
together their tiny bits of 11d nto
proper sizes, into sizeable acreage, and
viable units, we have to encourage
these agriculturists to get together in
caoperative farmg to ameliorate their
conditions and for better utilisation of
their land. Therefore, I support and
recommend this Resolution about co-
operative farming which my hon.
friend Shri Sri Rama Reddy has put
forward before the House.

»fY T ST wEEAT, § 39 gead
¥ Ty § §@ FIAT TE ATGAT 4T
Ife gare AT 2 A3 F S Ay
W—-NHAT qFT  fagrd & ol
Y WMo THATH, A, IA% g A ug
TAvaF THAT (F 7 39 avaey § g0
fawe |Fq w%

EEUEECEI SR Lo R R
Tt W Freafas Guegr] v & ey
g ITET T ® & fa¥ gw oanm
wWee &7 F qmwy 79 g 0§ oar
SEECTIEE SN C . 1 S L R

[ 11 SEP. 1584 ]
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M7 Gy §1 § i g § fagay o
IH7 #1 AT G &, A5 e w7 § 0w
I fas sriat & | wv @aed
qrEt & & 3EET f50g wvw F av
TyaT &9 ¥ IgH faw q@r S
JEFRT GIF qAF T 9T fqady
& | mdt faE @ F 1y A7 Ao
qAAE TZ &L qHEAd g 1 THHT
THIfT FT TEAFTF T JAAT @, I
o fak afidfy & wege 7 @rgr 9w
afew & awgan g 5 ofy & 99 o @8-
FET F1 w@AT I AT 99 N9 F
wfeFe & wreedl ¥ Tawg afvadd
FaT e 1+ Y ¥ &9 § fawe gy ant
q 7 QAT Wr £ ) TF ATF §0 FIUAT .
& nfus S oy § 9% o9 OF OFE
q T T &, g T 3w G o §
e g gl wFs F W & ) oF
TFT ¥ FW FHIT ATET F gF § -
Ffar o INIT KT GFIA AT
g | w1 wreT feae &, o AT 9T §,
oY mrigTg anf & & g€ & R
fadr &F7 g1 &, AR ;g & fod
FE q@U T W@ o8, fgaw @
fr fasra g ot @ Soey g &
I FfT ¥ &fg ¥ o & g 7 @8-
FIFET ATRET wT AT & 1 oafg &
HeFIfaT AR HT T A § 7K
qZ WEISH % gaT & &1 fHT AdiT
gz gvn &5 ag owr fqar gEfasT
TS 79T AT & I8 HUHL 97 5~
919 g | AT ITRNWTE 9 WY
Ia%r qiet uF fafga gl &1 wfa-
faftea #7812 | S99 sufagw fa=s
ST 1 ghaT ¥, ITHT WEATE HGT
B gdY & SfET a7 TS , ey A
A=A S F Fer, fE agEdr
uTeR I F1 g gal ¥ I fadny 8
fear e, faaar fa<g sfe & g §
fear ST &) @ WIT BIEY A
# wifa® ¥ weey 9% wEAT AT wT
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[+ =FFaqEy 3
FY FIA ZieAT §—F TG a7 TGS
* o agr § f5 A — wags aref
¥ 9T, F7Y 72T F 9w qR ¥ ¥ 77
s v @ § R 5 & da ¥ ag-
wifear g% a1 framt &1 Fanfies ga%
F q TAY AT | T FT ST
foor & fordr 3 7 e #7 arer 7o 2W
¥ pfg & da ¥ F3e 21 6 @@ a1l
® fay 2 fawr fafafuss s
T FQ &, ITRT 91 FT &, ITHY
¥ AW FQ § | 9F7 wwEw & 5 w0
T W Afas dgras g <
wE A § wHE ST g @%
TS FARTE | qF owwEd JF g
w7 rhET AFe fagy dw@ oSS
JATTAH TUTAATET ATRAT & AqT &
FIT AATHAET @aface & qeer
g 3= 7z T f% gaw oy
¥ F13 AIAT ALY & | TIANT § AIAA
foq v 7 ¢ fopw e 1 A8 & a8
BT AT q97 qfewd § dfea o
I # ok stfd gamT e g fF
sz o7 feuw wqreqt ¥ fagars #15 #aw
FA7 AT AT YT IR ATAT AT AT
Iq% fagers feax ward & o7 35 @2
Y & 1w 99 wrREA &1 F9d
% fad &t A AW a5y § I wEA
T @ A S gRaT § qd
€ gy gEow @ @

¥ dauw ¢ f& wEw &

g7 daifas gardi #1 709 Jdr
& arE #9148 @y 7 wifaT @Eer
w1fgd, @7 Syl & T Trisd, a1 faa
T ggqrr Tfsd? W wfe & g7 ®
FEHTA ARIAT KT FTAGIS FATAT
IET & T Arawy FW qqE qEt F;T
AN TEE A gEay, It wHr
LAV TAq g FT 7G94T FFAT | 72
WEAWT T A ATA, Tg T F AL

# faeqrary fagdTr Sox 3@ 2w H 79
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wgreat, # ag #gA WEAT
f& z® AT F oFEY FA7 AT & 7
YT AR AT A Hz7, TeArEr fg=wreE
T g2 ¥R & 5 woifa & foar
g @r I Sa g weer & wfed
sefrendt ag £ fF oF gatwar) £
& amq & ag Wt g 5 woeia &6
g9, I/ FT [T, T & Faq &
&< T8 T ENT & AR @ AV 9% 92
za  wifas quegral &1 a9 FET
T F, I W TR A WA gEA
AR R Fhag eT H At 3 1 OF
aeh feax w@md ¥ awr €, gEl 3
foa & gy 97 a9 & a9 #71
AT 3, W AT qHTA T AT AT
gy & 1 afe ag Tadfas gfesm
Trsz Ad & Y fEY ggErd wigeA
#1 feafg a7 Erir —agy feafq ot o
T ¥ @red & A W@ @ &
qrAATT € 9139 G979 2 8 fF agdrd
gt % g0 ¥ AN I9 W@ E A
FIAG F ATE TIT AT & | 7ol ST
92 IE 2 W ¥ FUG F q¢ A9qTH
F | AfpT F99 F ¢ FamEi 7 40
T &7 & 72 A g & 7 Ff
F g9 § ARETY AREH A6A 9
fad =&t grar & & 9 a7 & o Tt
¥ HeGT T ATAT E IT F W9 A 4
g, 7oA1 fgq awvaq v afer & 2
for & o a5 @wAN &) wiET £ 9
A {oT F1 q9F &, AUAT AATE HY
q99 FIF AT L F GAT F¢ I
TR F 919 A § AR I § 99 32
FU faeg Ff9 & g A, geFiar &1
qI AT AT | AT STRANTE 92 9T
g %1, 94T @ #1 gfafafuea o
9% F WAL FW F | ATH IHY FJT T
g fafafae $@ gy 99 3 I 37 &
al AT a6 ¥ W1 AN gETEIET



1043 - Appointment ?f e
Parliamentory Committee

TATS 147 9188 &, S @EwirEr
TR FT AT AT & AT THNET
ST O AW AT THEE 9o ¥
9 gU §, & A9 #1 Agafaqt # a9
F7q &1 e qure &1 fawio gar &
fafewg awi & @a@wi & AgX 9T |
HTA gATL W F 3T & &, U e &
g, T MF 1 1 fyd =Y W
T FTHIS GEART OF AR H AEr @Y
qFar St w7 AraLt e s3aT et
&, Sgt 9= gafa & gy a5 I §
wgtEar, ¥ Y Fgar Wrear g fv o
qE FHA MEl AT AT 37 iy
T FI gAY F {7 9@ dae f aw aw
qZ AEHRIET A=l FHT s
TR A8 &1 gwaT | oW a7 ¥
TF SN H AW ® THATY HT JE€T
At % fafeor arorsgam we as@w
37 AZT fFmt F1FaT 8, a1 wEy §
FET 1A fHFa FT Fear § 1 T
Tt ¥ S gH oF W fRan, aE ave i
TR FUF FF A qERIET Wz
F AT ATZY F, AT 9w SO
fedom & At ¥, arafy sfywe # Fan
# gftesro ooz gmr Wfed | gt
g FeAT o 7 gwfa w1 @nfaer
SUER O A A ol i
¥ WE 9 F BT AT & Y gay,
Ro FHIT @RTI & g1l X 3T £ Wi
FHH §® H99 grM, Arer fagy g
HIT IAF! AW FH %7, FAT A&
73 F feraa wf=q | e o3e
arfe® @dr w7 9 Ak wvy & aw
# wd g 7

Sart DHAYABHAI V. PATEL:
Madam, he has thoroughly misunder-
stood me. I am not against co-opera-
tives but I am against the collectives.

Surr CHANDRA SEKHAR: This is
what he is saying that he is against
collective farming. But he is alse
against co-eperatives. This iy my
assertion that the Swatantra and the
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Jan Sangh Parties can never be in
support of the agricultural co-opera-
tives because it is against their very
philosophy. The Swatantra Party and
the Jan Sangh Party are the represen-
tatives of vested interests, This agri-
cultural cooperative movement is
furely going to strike at the roots of
the vesteq interests in the agricultural
sector of our country. So, very del-
berately ang very consciously the
Swatantra Party and the Jan Sangh
are opposing this co-operative move-
ment in the agricultural field and it
is a pity that the Congress people are
not ready to face this poltical ques-
tion squarely. They are not giving a
clear, bold and determined call to the
down-trodden people in the rurat
areas.

% FIfom, N owgy QI FRT
AT S AARAT ST & avay frar Ay i &
femt % a1 Y & 7% we vy A7 i
I ARG &7 .

IR ¥o W@ 0 By sy
TAN ¥ X ¥ 77 78 0wy

ot wT AT A K qw ww
f A AR &1 AT A7 ey
AT T E-NT T Z oy
q | WEHTE AR S I o
FATZ | OF T &F & B9 wfya fary
FE | QT & T AFT 97 5 4wy
T AT T A DA, 9w AE 4w a3
sfieT @ ANz ¥ @ new # f
T O A TR w2, ag aw
TAFTAT AT ¥ T § oy
oA W & gad fagen 7A@y
WAl STEAT E 1 A a1 gz 2 e
AR Ffewedi & avaym s
FASAT FV S1fed, FrAFAtA wY Arfad
f% a3 & w57 dz #7 AW #r e
TETHANTAT & a7 § 5197 A7 § ey
v qAH & TR U gaQy & a7a-
R T TR M S 3 0w o e
#1 gAY fe qeerar e i w8



1045 Appointment of a
Parliamentary Committee
[sfr =%3 qraT]

FISA TT HY T¥ W J g fAwTEy

Y e gt gur, wEean, WY #1 de

& 10T graHy | I qT agT e qr,

fraF e AL AT A Y, Fg WY a9

a3 graTeIaTE & fasme &er gy @y |

WX A AIFT G §  FH 534 ¥

fag 912 &2 wwdal faq @ mg

¥ 91 F QAR 9T &3 FT qTAH~—

AT FeRET & AR 29 S &

foet § W@ & T a@ A &, fAg Wm0

# urfegt gafad faiw w3 & 65

faq @7 #r F wfafafica F@ §, 39

T & 79§ 98 0T F4T & fF Y ISt

feamw iy a1 & wartier §, T TXoqy

T8 =afgg .

sy Qo do FTAAW : AT T
2

s TFF WA | W T TG THAE
ST A AZ WEFTA ARG TF TR
ST & g%aT 3 ) o ¥ urae @
g ¥ W #ET fF o 3 Ffy
da § TATLET Y BAT 15X £ @t
STt Y AT FT &1 IR A Fafred
FETE ITH T AT T JAFE
FI FWI S grawT gu R W §, AfEA
wifew amal F AN FT AEE TGy
FRA AR g fafres ag & @
T T AT T AIE AT IE
wifes wfeamar & 1 @ Afas Ffe
arggt &1 g faar gwma @gwTd
FEIET T FaA IAT AT TH TAT Ty
2, fg €197 % 912 B¢ Frawal faaws
T F AT FC AL F IR GAT FI
o IR T2 TAH 2R |1
fegm qa & a9 W, qAT G Iy
FfFdr AR gl 9 3 s w1
W F | AA LT ACF T gAT 2
FF X7 AT 7 3T IHLC FT A=A
foar gt & % IO A ST

[ RAJYA SABHA ]
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W+ ¥ A g & I a1 7@ J|r
g afFs ST RW F vo G fawm
q¥ § foas arw qmzm%nﬁvmﬁﬁ
g VAD AT T ATITFTAFT 2
o\ frg aw@ ¥ 7 7% vefy gra
T G7 FT 7 § 1 TR TEAHRE
o faFTa g2 F 07 IR AT g HAET
&, afeq 30 @ aa F1 A @97 §
fr ga=r B I & F, faqH oF
frar s am o & fag o= qar 4
FT GFAT &, F9 AT GIEA W IGGN
UM ? 7 T BT uf ¥ g gT
%5 FE o wHAT TA A HWW qw_
o @9 FT A9 dwifts argAi &1
IqqRT g T a<g § W 9EF & qFar
¥ | WElEAT, 9F aga wwAw gan fE
SR FREfagTr aret 1T st R
A a7 w77 5 @ St w1 qoAIGE g4l
F1 dfeqwrd g qwEr A Sifed o
T T 3 WIET F AZ TAIRLH! W Y
ar # e el ¥ A s EW
AT G, TART quHAT 71fed | T Afaw
® ¥ UF UIAfGH G § A W
qgTT ®T  QOEGE X 9T ATHAT
FAT Afzq WX <Ed N FaArea
A IA FEALE TG FTF W
QAT FT "G A0 A58 )

% geqare AT o w W @
T2 XA F7 /i fzar | e K,
¥ qoft OF a9 e I AT AT §
oR ag ag & & -9 gEard § FY
ag o 3 5 & g awmorard gw F §
g AT A aga g & F |y
gaTIFANRY T § wifae 7€ gy £

ﬁq.:ﬂomlmﬂm
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“The existing rigig social stratifi-
cation should not be forgotten, For
centuries, landowners and tenanis
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may live nearby but have no close
intimacy for sympathetic under-
standing of their day-to-day needs.
Nearness alone does not impart
mutual knowledge. Again, close
contacts among castes create an
affinity which cuts across co-opera-
tive loyalties....Backwarg com-
munities are tied tg their old-world
ceremonies, priests and caste rules.
Their range of contacts is little.
They are less susceptible to new
ideas. They have little desire to
improve their standarg of life.”
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“The co-operative organization to-
day contains middle class leadership
of varying anq conflicting interests.
It is only in India one find....mill-
owners, rentier landlords and traders
being the leaderss of co-operative
organizations ang yet we hear not a
whisper from any quarter against
this entry of inimical elemenis in
the co-operative body.”
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“The directors of (certain co-
operative) societies are Xammasy,
Reddis, Brahmins (top communities
in villages) and they do not take
even on their staff members of any
other communities, If a Reddi is
the president of the society, all the
members of the staff are Reddis. If
the president is a Brahmin, all the
members of the staff are Brahmins.”
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“The general lack of education
and inadequacy of training are two
features emphasizeq as very import-
ant by the Royal Commission on
Agriculture (1928) as causes for the
poor growth of co-operation in India.
The Preliminary Report (1936) and
the Statutory Report (1937) of the
Reserve Bank of India emphasized
that the lack of training in commer-
cia] banking methods was one of the
main causes of the unsatisfactory re-
cord of co-operative credit in India.”
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OFFICIALDOM AND RURAL INDIA

“ . . . Fully aware of my own
lack of intimate knowledge of
Indian village life, I began to realize
that many of the Indian offleials
from Delhi on down through the
State capitals to the villages them-
selves, brilliantly educated and
competent in Western ways, were
almost equally estrangeq in one way
or another, from village India.”

“ . . . Though it is now a
truly Indian Government, the people
sea the same officials in charge of
administration, ang often react with
the same non-committal attitude as
they previously used. But it is not
all due to the people’s attitude.
Government offices are places of
forms, unintelligible red tape and
waiting-rooms that the uninitiated
and uneducated feel it is best not to
approach.”

{ RAJYA SABHA ]
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Tue DEPUTY CHAIRMAN: I think
you have saig many things after your
time limit. Fifteen minutes is the
time given.
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0 ITEFT TEH F 0§ P F9 I7
FI § | TH TS & qrEy FAgd A
At § o4 a7 w1t 8, faawr gad
FE a9 AET & AT T AUN WA A
3w 87 W & afFT & #ad 05y 7w
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zq wFAg &1 U v av agl | Fgi aw
9 gz F1 grfar fear o g 7 9%
Y FGATE | TF T 57 7HE I8 &
& T Y ISAT AT, IFHT FIT A14T
MU, arat feeent & gy WAt § a1,
qua F fgear & &% (39 AW F W
g #1 ufasw g fF ary a=i &
YTASH FTA9 T AT, AT 497 3@
Fgnaz @y 2 fF Framifer agds
#1 TAJ gC % 0-9o I FI T, AT AT
FRAET AN grfad & Arfed oy,
A AL & T, TWH  FIE OF S F
gard 4@t & fFdY gx  fF 1 @A™
AGY &, d1 I UF @IV W FT AAA 2 |
21 g%ar & foF gare s srarwTe A1 qef
F7 9¥% d1d1 7 gAY fEaArE g1, afea
SgE I AT FATA & 5 g w15 A
qref g1, S Eg #1 1 #4717 g1, 99 qJ8r
aizy & fr 3@ avg A #wrmgifer
ags &1 Tgray faer 1 & 7z 98 gugar
fo 74 3z BY ATRTHATET FT FT F
% strc e avg  fe it aF st ave
AGN T AD, JqFH g W F I
#1 & | g7 T Tg0F § T3 agf faaf
3 TE R FIME ) qIY agT
07 & FF Za8 39 & o= gedredy
F EEY  qgd  wRT R |
FATY 39 ¥ ATGITRRT HIT HA9G ST aga
£ 19 o g 78 S0 @ B Fr-amafen
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I e faoew &1 F2q A€ &, Ao
FIT ZHAT & | AGIT g 1T 2 fF 0w
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FTIA FIAT § A RO I5MAT §, Al
T WEHT HT ITH FET 34T § | ATATH
qIFAt 75T A1 g FV@T A a0
qIRAT F1 ITF KT AT §  WIT 7.9
YT ATHRTHY T IAE gg 3 (F  EHTY
AIEAT § qq9F A1 . AfF s
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wa g aEEd aq S & A
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TeqEd F A & aY I qAE 2 §
R AT A QEFT TGAT TS § AT
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e TF AW 2, A wwAw ¥ fE
U FHM &, TO9 wafegi 74,
WX O TF & AT ATE F A1
FULT THT FEY a1, 1 fo gAY
WA FET R IT AT K AAR
Fvadr foreT awz & gl Ay fra
AglrE OTT TE ;T TAY & 1 RIS Ay
feama 7Y 2. F1% a4 gAY O Pl
T & 15 oA FAET &7 fE
foq® gw 9 9% f¥ g arererET
# AN AT & 7 TF ZAT O Fae
2 ama-Ifear v %fse g9 1, &
g a% o6 €fear #7197 ¥ auy
¥ o g §, ug € grnde ol d
o ag w3 v Aww mzeqt ¥
f& at @ e &1 982 9F w2 A%
S 1T gERET FT JOAH
g agar am  zg foE
T gAR aAd T § HIX g A1
g7 3 A AT AT AR FET
ST Fq @ g fwAsr awg Ay
gAY A WTRIAE  ATEA T |
¥ T FAd & IR 9E
ag wwa  =fefeyvm F wafeas
I faar g —
“The existing regid soéial stratifi-
may live nearby but have no close
cation should not be forgotten. For
centuries, landownerg and tenants
may live nearby but have no close
intimacy for sympathetic under-
standing of their day-to-day needs.
Nearness alone does not impart
mutual knowledge. Again, close
contacts among caste create an affi-
nity which cuts across co-operative
loyalties. .. .Backward Communi-
ties are tied to their old-worlq cera-
monies, priests and caste rules, Their
range contacts is little. They are less
susceptible to new ideas, They have
little desire to improve their stand-
ard of life.”

AR ¥ F Tg F3T 2 ¢

“The co-operative organisation to-
day contains middle class leadership
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of varying and conflicting interests.

1t is only in India one finds....mill.
owners, rentier landlords ang trad-
ers not a whisper from any quarters
against this entry of inimical cle-
ments in the co-operative body.”

g TEY a1 ag & % 9% or we-
fegi &1 sgt & fAu TR &, W
FEOAT IEF F P OFE G F ANT
e IS 2| ATF FAT HIAET
TEQAE | §F AN BT I3A E

M wE-TE ¥ R § ag faar
e

“The directors of (certain co-
operative) societies are Kammas,
Reddis, Brahmins (top communi-
tieg in villages) and they do not take
even on their staff members of anv
other communities, If a Reddi is
the president of the society, all the
members of the staff are Reddis, If
the President is g Brahmin, all the
members of the staff are Brahmins.”

ag ®ig wrger fooe 78t @ 1 9
q1 frad 4% s sfemr £ fgle &,
Iq 7 fR - fEwd & s1¢ 09 F3r
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“The general lack of education
and inadequacy of training are two
features emphasizeq as very import-
ant the Royal Commission on
Agriculture (1928) as causes for the
poor growth of co-operation inIndia
The Preliminary Report (1938) and
the Statutory Report (1937), of
the Reserve Bank of India empha-
sizeq that the lack of traiming n
commercial banking methods wag
one of the main causes of the un-
satisfactory record of co-operative
credit in India.”

[W|F FAE IR T & AW
wET 2 1 wreifimaEw & AR #
=i ag fawe fFar § ¢ .
OFFICTALDOM AND RURAL INDIA

“ . . . Fully aware of my own
lack of intimate knowledgea of Indian
village life, 1 began to realise that

[ RAJYA SABHA ]
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many of the Indian officials fromr
Delhi or down through the State
capitals to the villages themselves,
brilliantly educated and competent
in western ways, were almost
equally estranged in one way or
another, from village India.”

“ .. Though it is now a truly
Indlan Government the people see
the same officials in charge of ad-
ministration, and often react with
the same non-committa) attitude as
they previously used. But it is not
all due to the people’s attitude Gov-
ernment offices are places of forms,
unintelligible req tape and waiting-
rooms that the uninitiated and un-
educatedq feel it is best not to-
approach.”

ZUTY FIEHTIUA FT wFAT 48 ¥
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FA-DJ-AY IR THEF @AV
feang wYr a7 Fam fr g2 dar e
g A 99 faar srar & o 999 3w
78 & e ov T3mT Wigw | 7w
AT AY Fufoge ZF &t Algmiifer
WSS &y &, 3% & 9
it . mvd @r  fewwa @
FH | AR FT FHE IAF AW
A wAr E AT INE A IAA
A% | IAF AqAT4 AG  IAF WL
ag o AR}, TR T ow®
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foadt o sraoifra e of
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¥ 77 Tifen v o FY A a1 IAF
§9 &9 W7 S1 g1 a1 uFgne foed
TG &7 A1 gF AT a1 q0 g Fifer
o1 6 o grgi § w97 F79 & a7 wd
FEEFT F3q &1 39 a7 o= mefri
®1 WY YFAT qAIC IE & g H AT
g™ difaw )

1053

THT a7 § Wi 4% 19 A
FFTT 7€ g% & | 3@ fag ww Afags
7Ll AR 08 wrafRgi # w-maifeg
HEEENE T80 | T§ FN{ FT F1-

[ 11 SKEP. 1384 ]

to enquire into
Agricultural Cooperatives

i srafer AT ey faae o
FE w45 T I9E M9 dwE
wFe FH ST | W TAF UF
grrrer gar g f20 | 7 3R fe6w
Eat ik iearugead icici el (us
7g N AFF IHT I5 gE §, AR
FTE § ATRC | AT WY 0T WY
A IAH HTOFT FIRFAT T TZAT | IHH
oF IA FT g8 gIT @y e qd
forelt Y 3o 27 Y qATEW A7 WA v

1064

Tee DEPUTY CHAIRMAN: Your

time is over, I am sorry.

5t o aw gdw mrfe’ o &
% faae grad fad @ a1 _
Tue DEPUTY CHAIRMAN: I think
you have said many things afier your
time limit. Fifteen minutes is the
time given.

s oar aF ga Carfe’ o
o afvr ag fa7zT 3wy Oy 2rF
¥ w4t 3, gedte § f AR 3T 9%
MR F6lr | & wgar a1 437 5B
rEAr a1, 7T F¥ A1 01 K E R

39 7T A 99T w1 T A AR
Fr-amaifoy qaHT F FGHIFT FY FITAT
g 9t adT oA AT 39 AW A §
A TN 7 AR FV7 T390 {7 AL
AW A AT AFT 0]

Surt D. THENGARI (Uttar Pra-
desh): Madam Deputy Chairman, in
the first place, I think I must clarify
the position of Jan Sangh because
there was reference to it in the speech
of our friend, Mr. Chandra Shekhar.
Mr. Chandrg Shekhar was vehement
without being logical and I can tell
him that his vehemence was based
upon ignorance of Jan Sangh’s mani-
festo. I do not know whether he
woulg like to go through the manifes-
to of Jan Sangh because once he
understands what is Jan Sangh he
| would be deprived of his ‘holier than
. thow attitude which is thoroughly un-
| justified. That might embarrass him. I
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must tell him that though he may
be quite happy with his own paradise,
the position of Jan Sangh is gifferent
from what he thinks it to be. Now,
unlike the Swatantra Party, the Jan
Sangh stands for land ceiling, but un-
like the communists the Jan Sangh
is opposed to collectivisation. Jap
Sangh is all for the co-operative
movement, It is also not in favour of
co-operative farming simply be-
cause, as our communist friend
here has just pointed out, col-
lective  farming is calculated {0
be a step ahead in the direction of
collectivisation. I think our friend,
Mr. Chandra Shekhar, has mistaken
co-operation for coercion ang the co-
operative movement for collectivisa~
tion. That is unjustified We are all
in favour of co-operation. At the
same time, we will not tolerate collec-
tivisation ang particularly this subject
has a practical aspect alse. It should
not be merely a doctrinaire discvssioft.
It has a practical aspect and that is
that agriculture is the f{cod-giving
industry. It is the biggest industry of
the lang and no adventurism in the
name of any doctrine can be permit-
ted, can be tolerated in this vital
industry of our country. Therefore,
while opposing collectivisation we
stand for land ceiling. Thus we have
differentiateq and distinguisheq our

stand from both Swantantra on the
one hand and communists on the
other.

Now, coming to the Resolution, the
subject-matter of the Resolution 18
very important because, as T said just
now, it deals with the biggest and
the food-giving industry of the coun-
try. It has been our feeling that in all
the consecutive Plans agriculture has
been discriminated against, so that we
have not spent as much on agricul-
ture as we ought to have done. Theré-
fore, we are of opinion that hence-
forth more attention shoulq be paid
to agriculture, parlicularly by the
sp that our
kisans should be able to avail them-
selves of credit facilities not merely
for production but also for consump_-
tion. not on the strength of thelr
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borrowing capacity but on the
strength of their genuine needs. Un-
less that is done our kison will not be
enthused, will not be inspired to
conduct his operations and give us
greater production.
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So far as the Resolution is concern-
ed, while I agree entirely with the
sentiments of the Mover, I think rural
life cannot be compartmentalised.
There are various aspects of rural life
which are inter-related. They cannot
be isolated and, therefore, it is neces-
sary to take an integrated view of
the entire rural life. For example, I
agree with the Mover when he says
that there are three aspects, i.e., land,
labour ang capital, and that agricul-
tural co-operatives deal mainly or
only with the capital aspect of . it.
Now, how can we isolate the capital
aspect from the other aspect, that is,
labour? There are millions upon
millions of landless labourers and we
know that their difficulties, their
maladies have had no remedy so far.
I have experience myself. In order to
give relief to agricultural workers, we
tried to implement the Minimum
Wages Act and some other Acts, but
these Acts could not provide proper
relief to landless labourers. Are
they to form their own labour co-
operatives or trade unions or should
some subsidiary industries be started
in the rural areas for their benefit?
All these are interlinked, inter-related
problems and, therefore, to consider
any one aspect of rural life in isola-
tion would be doing injustice to the
integrated view of rural life,

There is another aspect of it which
is also equally important. The Mover
has referred to the role of the bovine
species in our rural life, particularly
in the agrarian economy. The bovine
species have a very important role
to play. It is unfortunate that this
aspect has escaped the attention of
the Government. Otherwise, the
Government would have already
banned, ag was demanded, cow
slaughter and the slaughter of the
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bovine species. I remember that on
this particular point the biggest ever
petition submitted to the head of a
State wa; submitted to our President
a few years ago, but the entire thing
was put in cold storage. It was very
kind of the Mover that he has refer-
ted to the bovine species. Also, he
tells us that we have got the lowest
yield per annum from p cow, which
ig very unfortunate. Therefore, I
take this opportunity of requesting
the Government to be more serious
about this matter, to legislate on the
banning of cow slaughter and the
staugitter of tfe Dovine specles ang
allow the bovine gpecies to play the
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important role that it is designed to
play.
Much has been said about the

absence of co-operation. It has been
aptly said by one authority that in
India there is no co-operation in the
co-operative movement, That is true,
As a matier of fact, for the success of
the co-operative movement it is
necessary that a particular psycho-
logical environment should be creat-
ed. I must say that the co-operative
mind should precede the co-operative
movement. That is what happened in
the Scandanaviap countries where
the co-operative movement has been
a great success. Now, we have put
the cart before the horse. Probably
there was no other alternative. Now,
appropriate steps should be taken to
create that environment and thag
would be a subject-matter not of any
particular Party. There again, some
co-operative effort, wherein ell should
put their shoulders together, would
be required.

As I said, the subject-matter of this
Resolution is very important., It is
very urgent. It cannot allow, it can-
not admit of any dilatorw tactics,
While agreeing with the sentimentg of
the Mover, I must say that because I
am in entire agreement with the ob-
jective of the Resolution, I oppose the
Resolution because, as has already
been experienced by many of us, by
all of us, the appointment of a com-
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mittee is just only another way of
postponing the matter. If you do not
want to expedite a matter, appoint a
committee. Delay would naturally
be there. Because I want that the
matter should be expedited and also
because I think that we are already
having sufficient data on the matter,

I feel that there should be no
appointment of a committee. There-
fore, 1 oppose the Resolution, At the

same time, I think that even without
the appointment of a committee, the
matter can be expedited.

Thank you.

Suri M. GOVINDA REDDY: (My-
sore): Madam, I wish to support the
resolution but with a slight change
that the Committee that the Mover
wishes to be appointed may not be
confined only to the Members of Par-
liament. It may be enlarged to include
other people qualified to contribute
to the success of such a Committee.

Co-operation, Madam Deputy Chalr-
man has been in recent years all-
engrossing. It has entered almost
every field of our economic activity.
Co-operation has entered the field
of credit and finance entered the
field of manufacture and craft, enter-
ed the field of farming, storing,
marketing and even labour contracts,
entered the fleld of industry, and
what not. Government have given
every encouragement for the develop-
ment of this movement without let or
hindrance. They have neither spared
paing nor money in developing the
movement. That is why we have
several co-operative corporations also.
Now if for no other reason than this
that this has become an all-engrossing
movement wherein Government have
put in hundreds of crores of rupees a
Committee is necessary to go into the
question of examining how this move-
ment is now progressing. I do not
mean to say that Government is not
keeping a watich over the progress of
the movement. Government are
keeping a watch over the progress of
the movement. 1 think the Minister.
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when it comes to his turn to reply, will
say that more than 8 or 10 study
leams are gowng to study the different
aspects of the co-operative movement.
They are watchiul, but what I mean
to say is that g3 new look has to be
given to the co-operative movement.
Generaldy what is wrong with us is
that the intellectuais and most of our
adminisirators are composed of urban
elements and they are shaping the
movement whereas practicaj know-
ledge should do so. We think of
evolving schemes which according to
us work in the best interests of the
rural community. When we come t0
agriculture particularly, the schemes
that the Government have devised in
agriculture and the steps that they
have taken, although all of them are

well meant, do not yield the expected

results, do not yield the maximum

results because these schemes are not

evolved with the eye of the farmer.
They are not worked with the eye of
the farmer. Those people responsible
for framing these schemes are not
people who have got intiniate
experience of agriculiure. They have
no intimate knowledge of rural con-
ditions. Take the Food Ministry.
Take the Agriculture Ministry, Take
even the Planning Commission. How
‘many of them are there who are
farmers' sons? In the Planning Com-
mission we do not have even one man
who has got intimate knowledge of
rural conditions. That is the same
with the Agriculture Ministry. So
when without knowing the actual con-
_ditions we begin to put in a scheme,
“naturally it cannot be expected to
give the maximum results. That has
been the unfortunate thing with all
owr rural administrations and much
more so Wwith our agricultural co-
operatives. I will just point out one
or {wo aspects as to how this move-
ment can be reoriented.

Now we are forming co-operative
societies mostly in the conventional
-manner. We allow the people inter-
ested in the co-operative movement to
form a society, a consumers’ co-
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operative society or a producers’ co-
opera.uve soclety, like that, wher-
ever people are willing to come for-
ward to i0rm a co-operative society,
and then we allow it to be run ac-
cording to the Co-operative Societies
Registration Act. There we are, We
have not even taken care—of course
it ig a S*ate subject—to see that pro-
per checks ind baiances are introduc-
ed. The Co-operative Societies Hegis-
tration Act has a hundred loopholes,
and the admimstering authority has
no control over those who are run-
ning the co-operative societies so that
in case of misappropriation and mis-
management the administration could
easily haul them up in the court.
Now of course the States have be-
come alive to it after losses of several
lakhs of rupees—crores of rupees I
should say in the whole country, and
sometimes in one society alone lakhs
of rup.~s. Now they are amending
the Co-uperative Societies Registra-
tion Act. It is all for the good. The
lines which I want to suggest, which
can give a reorientation to the co-
operative societies are in consonance
with the rural conditions. For ins-
tance, if one studies the condition of
the farmers, the farmers who were
giving milk, distributing milk freely
to those who did not have milch cattle
such as teachers, clerks, police and
such others in the villages, today do
not have milk themselves. In my
own family when I was a boy of 12,
I remember we were boiling milk in
such a big cauldron that we were
distributing it in ‘lotas’ and ‘chembus’
to teachers and others freely. But
today we do not have milk in our
own house.

AN, Hon. MEMBER: I think Mr.
Sri Rama Reddy has.

Ser1 M. GOVINDA REDDY: He
has a3 dairy. But that will be more
true in his own house than in the
village. That is very common. In
these days even the boys and girls
and the babies cannot have milk. To-
day it is hard to get milk. You may
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get it in Bangalore but not in small
villages. Ghee is a thing which has
become a scarcity. Why has this con-
dition come to prevail when milk
wag freely flowing like water in vil-
lages before? That is because there
is no fodder. There is no encourage-
ment for cattle-breeding. It is for the
co-operators to step in and see what
can be done in order to solve this
problem, We want our younger gene-
ration to grow strong at least. We did
not have those facilities of getting
good nourishment. In our day we
should see that all the babieg that
are born get at least enough milk.
In the villages and in the rural com-
munities they do not have anything
nourishing except milk, and that too
they do not have now. So the Gov-
ernment can now send somebody,
some expert—I mean not a dairy ex-
pert but somebody who knows the
rural conditions—to suggest where
exactly, at what centre, a milk co-
operative society can be set up.
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Similarly with regard to fodder, al-
most every farmer feels the difficulty
of getting fodder, Much of the land
is now coming under cash crop. 1

do not say it is bad. It is good
But there must be some way
devised of making the farmer

grow more fodder or get more fodder.
With the very shortsighted policy of
the Government more and more
forests are being reclaimed for agri-
cultural purposes, which is not giving
any benefit to the country but which
is doing great damage, great harm to
the farmer. That is because the ferti-
lity of the soil is washed away. There
is soil erosion. and then the forests
which were supplying fodder-—that
source is now removed from the vil-
lage cattle. Therefore you do not
have fodder for the farmers’ cattle.
Therefore, there are not many cattle.

There is another aspect. We can-
not depend upon tractor cultivation.
Evervbody is crying for tractors.
Tractors are useful only for limited
purposes, Where we reclaim fresh
land tractor iz useful. Where we have
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large tracts under co-operative farms
or collective farms tractors are use-
ful. But tractors are not useful for
small plots, I had a talk with an
American expert, who is a United
Nations expert, who said that in India
tractor cultivation was not beneflcial
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‘excepting for turning up fresh land.

That is because in India the humus is
only up to about three inches in the
soil. So only for about three to flve
inche; the soil must be turned over.
If we turn over it deeper, it loses its
fertility. Therefore he advised against
tractor cultivation except in fresh
land. So we have to depend upon
bullock power for small ploughs—
the small ploughs can be drawn by
bullock—until we are in a position
to devise small engines. But where
is the bullock power available? The
very few cattle.rearing experts are
now disrouraged to rear cattle

Therefore, the cattle wealth is dwindl-
ing. Tt is for the co-ovperators now
to think that cattle-breeding farms on
co-operative lines can be  started.
Where iz that to be done? And then
the farmers’ produce should be col-
lected and marketed. Now. we have
huge marketing societies. T think the
Minister will now come out with
farts and firure~ to show how many
marketing societieg are functioning in
the eountry. But these marketing
cocieties are onlv in verv big cities.
But when a farmer grows some
=mall auantities of his commodities,
then how are these small quantities
to be co'lected. pooled and then
marketed? Now for lack of this
arrangement. the farmer is not getting
his surplus farm produce marketed
nroperly. It iy for the co-operators
to have fatrming societies in order to
help the farmer to market these small
anantities The Government instead
of subheidicing each and everv sundry
co-overative societvr by  giving it
management charges. this and that,
can «pend al' the monevs for some
research work—if  vou mav call it
g0——and <os that agrienltural societies
are establiched in order to promote
the peasant’s  activities and to help
him in these matters, . ..
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Tee DEPUTY CHAIRMAN: You
have taken 15 minutes.
Sgrr M. GOVINDA REDDY: We

used to hear a few years ago—there
was a huge cry in the land about
agricultural service co-operatives. We
have not seen many service co-opera-
tives coming into existence. We are
generally a nation of aarambha suras,
and so many people were saying that
they would have so many things.
Well, what has happened to the ser-
vice co-operatives? I would like to
ask the Minister of Agriculture.
Now, for ten or flifteen villages, a
small irrigation co-operative society
may be started. I have seen in the
West; there three or four farmers
join together or ten or fifteen farmers
join together; some villagers join to-
gether. And they form a co-opera-
tive society just for irrigation pur-
pose. They mutually co-operate with
each other. Then for supplying drink-
ing water, for supplying gas, for
supplying power, they have small co-
operative societies. If the mind is
applied, there are hundreds of other
ways, original ways, by which we
can form these co-operative societies
in order to help the rural population.
At least in order to do this work a
Committee is necessary. I think the
Minister will accept the principle of
thig Resolution.

Thank you for showing indulgence
to me, -
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frar 1 few adtom #ar gom 7 ]
Tue DEPUTY CHAIRMAN: Mr.
Ghani, it is five of the clock, You

may continue your speech on another
occasion. ’

1964 1

Sart ABDUL GHANI: Thank you.

Tue DEPUTY CHAIRMAN: The
House stands adjourned till 11.00 Am.
on Monday.

The House then adjourned
at five of the clock till eleven
of the clock on Monday, the
14th September, 1964.



